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the Table a copy each of the following 
papers:-

(i) Annual Report of the National 
Small Industries Corporation 
Limited for the year 1959-60 
along wit,h the Audited A£-
counts and the comments of 
the Comptroller and Auditor 
General thereon, under sub-
sectiOn (1) of Section 639 of 
the Companies Act, 1956. 

(ii) Review by the Government on 
the working of the above 
Corporation. [Placed in Lib-
rary. Sl!(' No. LT-2804/61.] 

NOTIFICATIONS UNDER SEA CUSTOMS 
ACT, 1878, AND AMENDMENT TO THE 
CUSTOMS AND CENTRAL EXCISE 
DUTIES EXPORT DRA WHACK 
(GENERAL) RULES, 1960 

The Mlnlster of Revenue and Civil 
hpendlture (Dr. B. Gopala Reddl) : 
Sir, I beg to lay on the Table:-

(j) A copy each of tJ.'1e following 
Notifications under sub-section 
(4) of section 43B of the Sea 
Customs Act, 1878:-

(a) G.S.R. No. 355, dated the 
18th March. 1961. 

(b) G.S.R. No. 356, dated the 
18th March. 1961. 

(e) G.S.R. No. 402, dated the 
25th March, 1961. 

(d) G.S.R. No. 403, dated the 
2Sth March, 1961. 

[Placed in LibraTJI. See No. LT-
2805/81.] 

(Ii) A copy of Notification No. 
G.S.R. 400, dated the 2Sth 
March. 1961 making certain 
further amendment to the 
Customs and Central Exciae 
Duties Export Drawbeek 
(General) Rules, IIMIO, under 
su -~ (4) of s.et.ion 
aB of the Sea Customs Act. 
18'78 and Section sa of the 

Central Excise and Salt Act. 
1944. 

[Placed in Libra.ry. See No. LT-
2806/61.] 

ESTIMATES COMMITTEE 

HUNDRED AND TWENTY-THIRD REPORT 

Shrl Dasappa (Bangalore): Sir, I 
beg to present the Hundred and 
tWi!nty-third Report of the Estimates 
Committee on the Ministry of Com-
merce and Industry-Development 
Wing. 

lU3~ h1'!J. 

STATEMENT RE: WlTHDRAW'\[' 
OF ZONAL RESTRICTIONS ON TIn: 
MOVEMENT OF WHEAT AND 

WHEAT-PRODUCTS 

The Minister of Food aDd Acricul-
ture (Shri S. K. Patil): Sk, the House 
will recall that during Question Hour 
on 6th March, 1961, I had mentioned 
that the Government were considerin, 
the question ot withdrawal of zonal 
restrictions on the movement of wheat. 
I am glad to be able to announce that 
alter a very careful consideration ot 
the matter, the Government have now 
come to the conclusion that the res-
trictions on the movement of wheat 
and wheat-products should be remov-
ed immediately throughout the coun-
try. The main factors that have in-
fluenced the Government to take this 
decision are bright prospects of the 
coming rabi crop, availability of large 
stocks of foodgrains in the Central 
reserve, heavy Import procramme 
from abroad and relatively lOW' pre-
vailing prlces of wheat in the coun-
try. 

2. The latest reports indicate that 
the wheat crop thia year is IOlnI to 
be a very iood crop. In view or U. 
low prevailIng prices of wheat fn lOme 
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of the wheat-producing States and the 
expectation of a very good wheat crop, 
there was apprehension in certain 
quarters that the prices of wheat 
might get unduly depressed after the 
new crop came to the market unless 
the Government took special measures 
to prevent sucb a contingency. It was 
feared that if suitable measures were 
not taken in time, the interest of the 
cultivators might suffer and tbey 
might not be able to obtain a reason-
able price for their produce. The 
withdTawal of restrictions on the 
movement of wheat and wheat-pro-
ducts throughout the country will now 
prevent the prices of wheat from get-
ting unduly depressed in the principal 
Wheat-producing States and will 
3ecure a resonable return to the pro-
ducers. 

3. Under the zonal arrangements, 
th€ consumers in the deficit States had 
to dp.pend largely or entirely on the 
supply Of imported wheat to meet 
t.heir requirements. With the with-
drawal of znal restrictions, they will 
be able to obtain the wheat of their 
O\\'n choice. 

4. With the large stocks of wheat 
aheady available in the Centnl re-
3erve and a heavy import programme, 
there is no reasOn to apprehend-that 
th .. prices of wheat will rise unduly 
hiJ.tll in any part of the country. The 
Government are nOW in a position to 
make available any quantity of wheat 
required for meeting the needs of the 
difYerent areas. The State Govern-
menlo; have already been assured that 
any quantity of wheat required by 
them for distribution in their respeclve 
tat ~ would be made available from 
the Central reserve. 

5. It has been decided to continue to 
supply wheat tram Central stocks to 
the roller flour milla in the country 
who wiu continue to remain prohibit-
ed from making purchases of wheat 
from the open market. nus is intend-
f"d to keep off thesE' bulk purchase" 

rertricHons on the 

movements of wheat and 
at- o uct.~ 

of wheat from the internal markets so 
as to ensure adequate supply ot indi-
genous wheat to the general l'Onsum-

en· 

6. Orders are nOW under issue WiUl-
drawing all restrictions on the move-
ment of wheat and wheat-products. 
Henceforth, wheat and wheat-pro!uc14l 
will move freely throughout the coun-
try without any restriction. 

Shri BraJ Raj SIn&'h (Firozabad): 
May I know whether the Govern-
ment are also considering removal of 
som€' restrictions on the movement 
of rice and having bigger rice zones 
in t'ne country? 

Shri Ka'iliwal (Kotah): The hon. 
Minister has not indicated the pre-
sent prices of wheat in the wheat 
growing arees. Will he kindly do 
that? 

Shrl ChlntamonJ Pani,rahJ (Pur!): 
The hon. Minister stated yesterday 
that Government are going to take 
lOme decisions also with rerard to 
rice zones but in the statement there 
is nothing about It. 

Shn 8. It. PaW: Though thil doel 
not arise out of tIhls, I can teU the 
House that the rice position is much 
better than ever before. If It con-
tinues to be so, there is every prOll-
pect that that could be done. 

Sbrt TblrumaJa Bao (Kaklnada) : 
Will the Government see to it that 
Iuftk:ient transport ~ provided? 
There 1K'e1rl5 to be lome complaint 
about moving rice and otaler food-
grainl trom one place to another. 

Sbri TJqt (Dehra Dun): There 
lie! the trouble. 

IlIrI 8, It. PaU': My bon. coUCJe,ue. 
the Railway Irfinister. II prete1lt bere 
and he bas heard thIs, 




